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CEMTRAL ACniNlSTRATI \/E TRIBUNAL PRINCIPWRENCH
;  NEIJ DELHI.

0 .A.No. 2245/1996 ^
/A

Neu Delhi; this the ^ day of Dune, 1997,

HON'BLE nR.S. R,AOlGE,flEriBER(A)«

1. IV!an Singh,
s/q Shri Kar^ Singh,
B ,1*1, Khali asi»

Northern Railway Loco Shed,
Saharanpur*

2. Kismat Singh,
s/o Sh« Ram Chander,
B ,f^ , Khali asi.
Northern Railway, Loco Shed ,
SaharanpUTo

3. Balbir Singh,
son of Sh.Uttam Singh,
Fitter Khallasi,
N.RLy, Loco Shed,
Saharanpur# •....Applicants.

(By Ad\/ocate: shri G.O,Bhandari )

\JbtsU3

1. Union of India
through

General Planager,
Northern Railway,
8 aro da House,

Neu Delhi.

2. The Div/isional Railuay Nanager,
Northern Railway,
Wbala Cantt. Respondents.

(By Ad\A3cate; Shri R.L. nhawan)'
•  V '

HON'SLF flR.S.R.AnTCp

Applicants who adnittedly were Khallasis in

Stean Shed of AAibala Division, Northern Railway,
impugn respondents' order dated 4.10.96 (Annexure-Al)
and seek placement as Cleaners in Diesel (Runn in g) side.

tran^ires that traction in the Indian

Railways can be di vi ded b ro adly into two segments; viz.

sfgmTnV'"' Steam.; staff in each of the
/is itself placed at the operational level on the
riaintenance Side or Running side. Applicants were

uorking as Khallasis on the'naintenffice Side In the
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St05fn Shed of /vnbala Division and OTfr^equent to the

progressive' dies ell sgtion of traction, the Staff

in the Steam Shed including applicants uere rendered

surplus# Option had been called upon for redeployment

subject to the availability of vacancies in the other

departments as also to the vacancies in the cadre of ~

Loco Cleaners in Diesel ( FJunning) Segm ent# Applicants

opted for change of category as Loco Cleaners

and as per their averm^t had also cleared the

psychological i^d medical tests for the sene, but

respondents adnit that their request for change of

Category could not be considered as their screening

results uere withheld and by the time the sane uas

made available, there uere no longer vacancies in

the Cadre of Loco defers# Accordingly, vide

impugned order dated 4# 10,9 6, applicants have

been redeployed in other departmaits/ Uings without

loss of pay or seniority. Applicants claim that

consequent to having cleamed the psychological and

medical tests, they have acquired a p rescripti-ve right

to be deployed" in the Diesel (Running) Segment and

alleged that they have been discriminated against

because others, ndned in para 4,15 of the OA

have be^ so redepljoyed. They also contend that

Vacancies in the cadre of Loco Cleaners are still

avail able with re ̂ on den ts^ag ainst uhi ch^appl i cants

could be redeployed,

3, In so far as the persons naned by the

applicants are concerned, respondents in their

reply have stated that they got their category -

changed to Loco Clesners^p rior to_ the receipt of

options of the applicants, by giving false declarations

of having screened and disciplinary proceedings have
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separately been initiated against th

The question u/hether or not vac^cies

in the cadre of Loco Cleaners are available

against which applicants could be adjusted is a

question of fact# In case, applicants have

infonnation of the availability of vacancies of
*

Loco Cleaners against which they could be redeployed

in accordance with rules and instructions which fe

readily not within the knowledge of responddits^

it is open to applicants to bring details of the

same to the notice of respond^ts by filing a

self contained representation on receipt of

which respondents should examine ^d diqjose of

the sane in accordance with rules and instructions

on the siAject as expeditiously as possible and

preferably within 3 months of the date of receipt

of the representation under intimation to applicants.

This Oa is disposed of in terms of

para 4 abo veo No costs.

(  s. Ro ao^ge: )
O'. nE?18CR(A)o

/ug/


